
 

 

September 20, 2021 

 
To 

Securities and Exchange Board of India 

Corporation Finance Department, Division of Corporate Restructuring 

Plot No.C4-A,"G" Block, Bandra Kurla Complex, Bandra East 

Mumbai – 400051, India 

 

Sub.: Proposed open offer of fully paid-up equity shares of face value of Rs. 10/- each 

(the “Equity Shares") of Just Dial Limited (the "Target Company") by Reliance 

Retail Ventures Limited (the "Acquirer") under the Securities and Exchange Board 

of India (Substantial Acquisition of Shares and Takeovers) Regulations, 2011 and 

subsequent amendments thereto (the "SEBI (SAST) Regulations") (the "Open 

Offer”) 

 

Dear Sir, 

 

With reference to the captioned Open Offer, it is hereby informed that the statement of the 

"Recommendations of the Committee of Independent Directors" has been published on 

September 19, 2021 in the same newspapers where the Detailed Public Statement ("DPS") of 

the open offer was published viz:  

 

1. Financial Express - English National Daily (all editions)  

2. Jansatta - Hindi National Daily (all editions)  

3. Loksatta - Marathi Daily (all editions)  

4. Indian Express – English National Daily (all editions) 

 

A copy of the Recommendations of the Committee of Independent Directors is enclosed 

herewith for your kind perusal. 

 

We request you to take the same on record.  

 

For Just Dial Limited 

 

 

Manan Udani 

Company Secretary 

 

Encl: as above 
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